Iog Written ' Answers

(e) There are about 18500 towns ang
villages in Cujarat® State. The Gov-
ernment ‘s making special eflcrtg to ac-
celerate the pace of te'ecom. develop-
ment in backward and rural areas of
the country. As at present the policy
is to provide telephone facility irres-
pective ¢f return in all District/Sub
Division ~ Tehsil/Sub  Tehsil/Block
Headquarters and places with a popu-
lation excaeding 10,00¢. Places with a
population of %000 or more and situat-
ed within 12-5 Kms of an existing ex-
changeg are planned to bhe provided
with phone facility if the articipated
revenue is a{ least 25 per cent of the
annual recurring expenditure. In
case of backwa'd and hilly areas the
population limit is relaxed to 2500 and
minimum rever.ue to 15 per cent and
10 per cent of the aunual recurring ex-
penditure respectively. Places more
than 40 *ms away from an exisling
exchange will also Le considered for
telephone fac:lity if the mmimum
revenue cxceeds 25 per cent of the
annual recurring expenviiture in case
of ordinary areas. ‘Ihis linut is re-
duced to 15 per cent and 10 per cent
in respect of backward and hilly areas
respectively. The telephene facility
wil] also be provided in case, where the
proposals are financially viaule.

Reinstatement of Workers

631. SHRI SHYAMA PRASANNA
BHATTACHARRYA: Will the Minis-
ter of PARLIAMENTARY AFFAIRS
AND LABOUR be pleased to tate:
the total number of industrial workers
reinstated in their services after the
formation of Janata Government at
the Centre. State-wige and industry-
wise?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHR1 RAVINDRA VARMA): Infor-
mation is being collected and will be
laid on the Table of the Sabha after
it is received.
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Indiang deported from Kenya

633. DR. VASANT KUMAR PAN-
DIT: Will the Minister of EXTER-~
NAL AFFAIRS be pleased to state:

(a) whether 20 Indians viz, Dr.
Yusuf Najamuddin brother of Bohra
Head Priest Dr. Syedna Burranuddin
and his party of nineteen were de-
ported on or about 15th March, 1977
by the Government of Kenya for in-
dulging in anti-social activities; and

(b) if so, has the Government en-
quired into the matter and if so, the
facts of the case?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) and (b). Dr. Naja-
muddin and a party of 11 arrived in
Kenya on 21st December, 1976. They
took part in several Bohra community
functions, including the inauguration
of a new Jamait Hall by the Kenyan
Foreign Minister. On 16th March,
1977, while on a visit to Mombasa,
the visitor permits of the party were
cancelled. However, they were later
permitted by the Kenyan authorities
to extent their stay, and the party
actually left Nairobi on 23rd' March,
1977.

Government has been kept inform-
ed of the incident by our High Com-
missioner in Nairobi. While no rea-
sons were piven for the cancella-
tion of the party’s visitor permits, it
is believeq that the Kenyan authorities
feared that Dr. Najamuddin’s continu-
ed stay would provoke disturbances
between opposed sections of the Bohra
community. According to our infor-
mation Dr. Najamuddin and his party
were not charged with any anti-social
activities, neither were they deported.
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